
Statistics BHADRA 4, 1885 (SAKA) of Consume?" Ex- 2608 

.. To ~ Wf,,".~ mf'.1f! : 'Q1R "" 

tf\1r ;:rm ii, O<f if? 

~~:il51~1 

.n '(I",iiiiwi ... : ~ ;mr iliT WI' 
ij .... 

.... ~:WI'.nqmftiffil'l 
1R ~ ~ ~I 

STATISTICS OF CONSUMER 
EXPENDITURE 

•. Speaker: The Minister of 
Labour and Employment. 
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The Miaister of k'11UllliJlg ind Lab-
our aDd Employment (Shri NiUlda/: 
In the course of the debate on the 'No-
confidence Motion', Dr. Lohia stated 
that 60 per cent of the households in 
the country subsist on Rs. 25 a month 
in other words, 27 crores of peoPl~ 
are living on only 3 annas a day. 

The only data available on the sub-
ject for the country as a whole is the 
information collected by the National 
Sample Survey on consumer expendi-
ture in rural and urban areas. The 
17th Round of the N.S.S. relating. to 
the period September 1961 to July 
1962, provides the latest available data 
on the subject. These data indicate 
tha t the poorest 10 per cen t of the 
population have a monthly per capita 
average expenditure of Rs. 8 in rural 
areas and Rs. 10 in urban areas or a 
daily per capita expenditure of 4.3 
annas in rural areas and 5.3 annas in 
urban areas. The figure of 3 annas 
per head per day given by Dr. Lohia 
Is not even true of 5 per cent of the 
population or 2.2 cr.:>res of people as 
against 27 crores to which Dr. L~hia 
re~erred. The 60 per cent of the popu_ 
lation to which Dr. Lohia has referred 
have an estimated average per capi.ta 
expenditure of 7.5 annas per day. It 
may ~e further po:nted out that with-
m thiS 60 per cent group itself, there 

is a wide range of variation bptween 
the consumpt:on of th" tirs~ 10 per 
cent and that of the sixth 10 per cent. 
The average expenditure of the sixth 
10 per cent in the rural areas is 10 
annas and in urban areas 14 annas 
per head per day." For the popula-
tion as a whole, urban and ruarl, in-
cluding ali expend:ture categories, the 
average consumer expenditure for 
1961-62 has been estimated at 12 annas 
per head per day. 

Details of expenditure data by decile 
groups, i.e., for the population arrang-
ed it 10 equal groups of 11) p~r cent. 
.:~ch ;n ascending order of per capita 
expenditure, in both urban and rural 
areas, is contained in the statement 
that :s now placed on the Table of the 
House. [Placed in Library. See No. 
LT-I549/63]. 

Shri S. M. Banerjee (Kanpur): Let 
there be a discussion. 
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Shrl S. M. Banerjee: I have sup-
ported it; many names are there. 

Mr. Speaker: Simultaneously when 
I am speaking, hon. Member wants 
also tG speak. I am agree:ng wilt. 
him that an opportunity should be 
provided and We shall have a discus-
sion. 

lihrl Priya Gupta (Katihar): On a 
point of clarification, Sir. (InteTTUp-
tion) . 

BhrllD4rajlt Gupta (Calcutta South 
West): May I request you to arrange 
for the circulation of the statement~ 

Mr. Speaker: All right. 
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Mr. Speaker: Order, order, 1U)W. 

Shri Priya Gupta: I seek a clari-
fication; I will take just a minute. 
The Minister of Planning and Labour 
and Employment has mentioned tlhe 
satimes of per capita consumer ex-
penditure whereas point at issue was 
per capita income of a particular 
group. A man may earn eight annas 
but he may purchase things worth 12 
annas by borrowing another four 

annas. So, the answer is quite con-
tradictory and has no relevance to the-
question raised in the House. 

Mr. Speaker: That would be seen 
in the discussion. 

Shri Ranga (Chittoor): May I seek 
a bit of information? May I know 
on what basis these percentages have' 
been worked out-the lowest percen-
tage and the next 10 per cent and 
then the next 15 per cent and so on 
like that? Who) are the authorities 
that h~ve conducted thOSe surveys and 
in W'hat areas or parts of India? We 
would like to have that additional 
information also. 

Mr. Speaker: That is contained in 
the statement. 

Shri Nanda: I'. is contained in the 
statement ladd on the Table. 
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'Shri Tyaci (Debra Dun):' We will 
do it. (Interruption). 

Shri Priya Gllpta: I am a junior 
lIIember and he is a senior Member. 
'Why should he interrupt me? 

:Mr. Speaker: Order, order. 
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"12.10 hrs. 

APPROPRIATION (RAILWAYS) 
NO. '5 'BILL·, 1963 

The Minister or Rallways (Sarc1ar 
'Swaran Singh): I beg to ,move for 
'leave to introduce a Bill to authorise 
'payment and appropriation of certain 
further sums from and out of the 

:Consolidated Fund of India for the 

I, 

service of the financial year 1963-64 
for the purposes of Railways. 

Mr. Speaker: The question is: 

"That leave be granted to in-
troduce a Bill to authorise pay-
ment n;, i e):,"opriation of certain 
further sums from and out of the 
Consolidated Fund of India for 
the serv.ice <>£ the financial year' 
1963-64 for the purposes of the 
Railways." 

The motion was adopted. 

Sardar Swaran Sinch: I introiucet 
the Bill. 

12.20 hrs. 

CUSTOMS AND CENTRAL EXCISES 
(AMENDMENT) BILL- contd. 

Mr. Speaker: The House will nOW 
take up further consideration of the 
following motion moved by Shri B. R. 
Bhagat on the 23rd August, 1963, 
namely:-

"That the Bill to amend the 
Customs Act, 1962 and further to 
amend the Central Excises and 
Salt Act, 1944 be taken into consi-
deration." 

Out of the one hOUT allotted for this 
Bill, 5 minutes haVe 'been taken and 
55 miutes are still there. Shri Kashi 
Ram Gupta. 
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